
The need to m id  procedural de-
ls**;
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Mr. P g i d  im t iB  B u  the hon. 

Member th* h m  of th i House to 
withdraw the motion?
The motion teas, by leave, withdrawn.

15.09 bn.
MOTION RE: REPORT 0 7  NA-
TIONAL SMALL INDUSTRIES 

CORPORATION PRIVATE 
LIMITED

Shri Harleh Chandra Mathnr
(Pali)* I beg to move:

“That this House takes note of 
the Third Annual Report of the 

National Small Industries Corpora* 
tion Private Limited far the year
1957-58, laid on the Table of the 
House on the 27th April 1958".

8hri Naaahir Bharucha (East
Xhandesh). Is this motion alsb going 
to be Withdrawn?

Shri Harish Chandra Mathnr: I
am not going to withdraw it—he may 
rest assured—because there is nothing 
to withdraw.

I ventured to ask for the valuable 
time at this House not only because I 
wanted to refer only to a few figures 
given in this Report tor to make a 
reference to the achievements or 
failures of the Corporation during 
the period under review, but I have 
asked for the valuable time of the 
House by moving this motion for a 
much larger purpose as it has al-
ready been indicated to an extent in 
the points I have stated tor discus-
sion

I have clearl> stated that I want 
this House, while discussing this Re-
port, to focus the attention o< th* 
Government on particularly these 
five points

The need to strengthen the Or-
ganisation;

Th- effective working of the sub-
sidiary corporatlbns;

Hindrances in procuring raw 
and in marketing;

Mew Demands at  the industry
and how to meet them.

That is a big question which poaes 
Uself before the entire country today.

Now, Mt. Deputy-Speaker, if we 
W k at this Report, w e find that this 
Corporation, during this year, has 
4one pretty good work. As a matter 
° t fact, this Corporation was set 1 9  
Only in 1955 with a very limited pur-
pose. only to .procure Government 

°tders for the small-scale industry, 
wKh a pitiful amount of Rs. 10 la tte  
*% the authorised capital. But, subse-
quently, the authorised oapital was 
prised to Rs. SO lakhs and it has been 
“jnctioning as such since then.

But the functions of the Corpora- 
tlon have been enlarged and it has 
undergone an almost complete trans* 
"trmation beyond recognition. The 
Purposes which have not been asaign-

to the Corporation are these, end 
I wish we make a note of them. Ins-
tead of only obtaining Government 
°¥ders for the small-scale industry, 
**te Corporation's main functions are 
^Wse.

Assistance to small-scale units in 
securing Government orders;

Development of small-scale units 
as ancillaries to large-scale units;

Marketing assistance inolnrffng 
export promotion;

Distribution of components to 
small-scale units;

Supply of machinery under hire- 
purchase scheme;

Construction of two 
units, one each at Xotla and Naiai;

Setting up and running of t e e  
technical training centres on* eMfc 
to Delhi and Rajkot
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Now, so fa r as the procurem ent of 

orders is concerned, during the first 
year, the Corporation obtained orders 
w orth about Rs. 10 lakhs for the 
small-scale industry. N ext year for the 
quantum  of the orders was of the  
order of about Rs. 60 lakhs. B ut a 
year later, that is a fter this Report, 
it  has gone up and it is m uch to the 
credit of the Corporation th a t i t  is 
about Rs. 256 lakhs. That is, orders 
to the extent of Rs. 256 lakhs have 
been obtained for the  sm all-scale In-
dustry from  the Governm ent by this 
Corporation. We can certainly pay 
an ungrudging compliment tto the 
Corporation for doing a good job on 
this item.

Regarding the H ire-Purchase divi-
sion, which is another very im portant 
division, it is doing exceedingly im -
portan t work. During the first year, 
the  Corp’oration made available about 
191 machines valued at Rs. 10 lakhs. 
During 1957-58, it was about Rs. 64 
lakhs and I th ink in the subsequent 
year it is m ore than a crore of rupees. 
While I comment favourably on this 
development and growth of the work 
of hire-purchase, I have no hesitation 
also in saying that 1  am  not a t all 
satisfied w ith the w ork 'of h ire-pur-
chase for various reasons.

When we say tha t the h ire -pu r-
chase has increased from  Rs. 10 lakhs 
in  the first year, to  Rs. 64 lakhs in the 
second year and to Rs. 1 crore and a 
little  m ore in the th ird  year, le t us 
not forget tha t 5439 machines have 
yet to the  supplied to  the various 
applicants and the  total value of the 
machines would be m'ore than Rs. 4J 
crores. I t  shows w hat a back-log is 
there. I t has not been able to dis-
charge its duties. I t should have 
been able to  supply a t a much speed-
ie r rate. I t  should be obvious from 
th is how the sm all-scale industry  is 
coming up in this country and tha t 
this Corporation is ntot in  a position 
to  m eet the demands of tha t industry.

Again, so flar as thla hire-purchase 
k  COTicemed, though I hare no heai-

tation in saying tha t there are certain 
officers in the  Corporation as well as 
in the Development Commissioner's 
Office who call for appreciation and a 
good word from  us—end I do not 
wish to say anything which would 
demoralise these good workers—let 
us also face facts. I make these 
observations because I want to con-
vey thrtaugh you our sense of grati-
fication and appreciation both of the 
Corporation and its officers. I have 
mentioned the figures which are com-
plim entary to the Corporation; but I 
also feel duty bound to mention what 
is against the Corporation.

W hat is the^state of affairs regard-
ing hire-purchase? Even from the 
date the application is accepted—the 
application is made; it goes throu^ 
a certain process and then it is ac-
cepted—even after its acceptance, it 
takes not less than 6 months for the 
actual delivery of the machinery. Un-
fortunately, w hat fu rther happens 
now is th a t there  are certain subsi-
diary corporations and the inter-
communication betw een the subsi-
diary Corporation and the residuary 
corporation is  so much that a man 
who applies for a machinery is driven 
from  pillar to post. Sometimes the 
papers are  not traceable. And, these 
subsidiary corporations, instead of 
being a t all of any help, have become 
a sort tof hindrance and delay. That 
is another weakness to which I want 
to  pin-point the attention of the 
House.

A nother thing about the business is 
this. There is no commercial attitude 
at all in the Corporation. Our 
friends in the sm all-scale industry 
are  giving all sorts of management 
training. But, I would suggest tJo the 
hon. M inister th a t the first training 
should be given to  the officials of the 
corjyoration in  management. They 
m ust not behave in a 'bureaucratic 
m anner. I t  is none of their fault 
because all the people are drawn 
from  this service or that service— 
even the clerks are drawn from the 
Secretariat or bere and there—and
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they go 'on jolly well in the same
way as they have been doing all
along. But that attitude is entirely 
different; it is not a t all conducive 
to the growth of small-scale industry. 
They have got to bring about a  com- 
mscial approach; they m ust com-
pletely re-orientate th e ir outlook in 
dealing with these m atters. So, I 
would suggest strongly tha t w hat-
ever business m anagem ent training 
has been set up, every mem ber of the 
Corporation right down to the clerk, 
must get it. I a ttach  greater im port- 
wee to the m ental a ttitude  and  ap-
proach and outlook of the officials of 
ihe Corporation right from  the lowest 
bottom. They m ust undergo a  com-
plete change and they  m ust also try  
to learn how to behave in dealing 
with the customers. I do not know if 
any official of the Corporation has 
ever paid visits to the industries con-
cerned for the purpose of h ire -p u r-
chase transactions. I  was really  sur-
prised that when the managing direc-
tor of one of the biggest commercial 
houses in England happened to  visit 
Delhi—he had certain queries from  a 
small concern—he had  not th e  least 
hesitation in going to th a t small con-
cern and in trying tJo vmderstand 
fteir difficulties and in try ing to ex-
pedite things.

I think the same approach will 
have to be made by the officials of 
the Corporation. Let them  not th ink  
that they are doing any favour or 
Jiving any patronage or th a t every-
one has got to go to  their office. They 
must adopt the same attitude  as is 
being adopted by all commercial 
houses in dealing w ith people and 
they should make themselves fe lt as 
the real friends of the people and tha t 
they are going to do business.

I once again repeat strongly that 
there are certain people wh'o are ex-
ceptionally nice and very helpful. I 
know of a particular officer who was 
posted somewhere in Punjab. I have 

/  never seen that man bu t I  have heard  
1  about him. He used to  be such a 

great friend of small-scale industry 
that on his transfer there  was a  re -

presentation. If he goes to a p a rti-
cular place and  comes back, the re -
presentation is tha t th a t particu lar 
officer should be sent back to tha t 
place. I do not w ant to  name th e  
officer here. I wish tha t such officers 
are appreciated.

Passing on to the projects division, 
I have very great pleasure here again 
in  paying a great compliment to the 
Corporation for putting  up this m ag-
nificent industrial estate a t Okhla. 
They have done an exceedingly nice 
job. Anybody who is not carried 
aw ay by superficial observations, who 
goes and sees things w ill find tha t it 
is a really good job. If it  has been 
left to the Delhi A dm inistration or 
the Delhi Directorate, I am sure this 
would have never come up. I express 
my deep gratitude to  the Corpora-
tion for having set up this exceeding-
ly nice industrial estate. Then the 
German prototype is added on, I hope 
it would almost be a show-piece. 
Then it  would have done a rem arka-
ble service to the country.

I now come to the m arketing side. 
I am  not a t all happy w ith its m arket-
ing division. I t  has not done w ell a t 
all. I w ill not devote much tim e to 
the mobile vans. I m ust make a pass-
ing reference, though m y friend may 
laugh, because I have been putting 
questions about it  and whenever I 
had an opportunity I have said tha t 
they should not be carried  away by 
these ideas from  foreign experts who 
know nothing about the context here. 
They started  these mobile vans and 
unnecessarily w asted a good bit of 
G overnm ent money. I am glad that 
they have now come to the conclusion 
to  stop this. But I was a little 
am used to read  from  this report that 
there was an'other American consult-
ant who had to give them  certain 
advice on m arketing. They have p ro -
mised in this report to  give consider-
ation to it  and do something to  im -
prove the  m arketing on the basis of 
his suggestions. I hope the  hon. 
M inister w ill be able to te ll us some-
thing about it  now because this re-
port is more than a  year old and by
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this time the foreign consultant murt 
have given his report. So, what is now 
the new idea and bow should market- 
ing be conducted by this Corporation? 
Let us not suffer from any inferiority. 
We know our country, our people 
and our conditions very well. I have 
much greater faith in the hon. Minis-
ter sitting here who is always giving 
very intelligent answers and 1 think 
he can evolve a much better market-
ing policy. Let him do something in 
this matter. Let us no* go by these 
foreign consultants so much. 1 think 
he has not fully realised the import-
ance of this division at the present 
moment because by and large indus-
trial enterprises do not find very 
great difficulty. But I warn this 
Government and this Corporation to 
take serious note of the situation that 
if they do not immediately give seri-
ous thought to this matter, very soon 
they will come to an end. The market* 
mg division will be exceedingly 
helpful in giving a new direction to 
the industry, in improving the qua-
lity of the products, in giving certain 
incentives to really good people. It 
wiU not be long before this market* 
ing division will have to play a much 
mare important role than any other 
division. So, I definitely feel that a 
cell should be established to do some-
thing regarding the marketing divi-
sion.

1 would make a passing reference 
to the small losses incurred during 
this year—Rs. 9 lakhs. I fully appre-
ciate and X know that this Corporation 
is a promotional body and in its acti-
vities it is very likely to incur such 
small looses but X would rather like 
the hon. Minister to explain whether 
the tosses on some of these Hems are 
not avoidable. I know that Rs. 3 
laWha at least are an avoidable lorn 
because they were spent on the vans. 
That Idea is gone now. In the previ-
ous year they had made a profit of 
Rs. 3 lakhs but this year there Is a 
loo* of Rs. 9 lakhs. TbUr cells for 
some explanation.

Having dealt with the activities of 
the Corporation, I would now come to 
the more important aspect of the 
whole case. X feel that this Corpora-
tion should be entirely reconstituted. 
When X say this I talk in a certain 
context which I visualise in the 
future. The first reconstitution of the 
Corporation w ill have to be In respect 
bt its personnel. The small-scale in-
dustry was never represented on this 
Corporation for a long time or at 
least so far as this report goes, it does 
net indicate that But from the very 
beginning, it has got the Secretary* 
General of the Federation of the 
Indian Chambers of Commerce and 
Industry. It is unfortunate because 
of certain reasons. The gentleman 
who holds that position is personally 
known to me; I have absolutely 
nothing against that person; he is a 
lovable, likable person. But I do not 
want him do be there in his capacity 
aa the Secretary-General of that or-
ganisation . If he was there in his in-
dividual capacity, I would not mind 
From the very outset, the large-scale 
industry has got strong representa-
tion on this small-scale industries 
Corporation while the small-scale in-
dustry has got no representation. I 
hope the large-scale industry will 
have tto realise sooner than later that 
it will have to completely change its 
attitude in this matter; it must know 
that the small-scale industry is going 
to play an increasingly important 
role in the development of our coun-
try's economy. If we are going to 
democratise the economic power of 
this country, decentralise it and stop 
the exodus from the villages to the 
urban areas, if we are to fulfil any of 
our social aims and objectives, the 
small-scale industry win have to (day 
an increasingly Important role. It 
has got a momentum; it is  going up 
and it will definf4'’'1” take its own 
place. We talk of Japan and other 
places. What is the position In 
Japan? Japan, at this stage whan 
the Industry is developed, does a 
thousand times mare te n  what our 
Government is doing for rrfrtmrrHnpal 
purposes; it does a hundred tim es
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mare than what our Government is 
doing on the credit side. So, I am 
strongly of the view that tikis Cor-
poration is going to play the key role.

Hie Corporation will have to he 
strengthed fat its personnel. I do net 
grudge a place to the representative 
of th* large-scale industry but he 
must find his own place and there 
should be a predominant place for the 
small-scale industry.

Another big change that 1 ask for 
and which should be given effect to 
immediately is its financial .pattern. 
This is a Corporation to develop the 
small-Kale industries spread all over 
this country. I cannot understand 
how it can function with a ridiculous-
ly low sum of authorised capital— 
Rs 90 lakhs. At the present rate of 
supply, even one of its functions— 
hire-purchase of machinery—requires 
that it must have a capital of Rs. 2 
crores. Even at this rate of supply* 
the Corporation is unable to meet it. 
There is a much greater demand, and 
that demand is going to grow and 
grow every year and every day. How 
is this poor Corporation going to 
meet that demand. We call these 
corporations autonomous bodies. But 
this Corporation has always lo be at 
the mercy tof the Development Com-
missioner or my hon. friend for a 
loan, otherwise it would cease to func-
tion. It is a huge joke to call this 
Corporation an autonomous body 
with an authorised capital of only 
Rs. 80 lakhs, when only one section 
of this Corporation requires Rs. 2 
crores at the present developmental 
stage to function properly. We must 
realise the situation. As I said, the 
importance of small-scale industry 
is increasingly realised everywhere. 
If those duties are to be discharged 
and fulfilled, if this Corporation has 
to do anything, its authorised capital 
will have to be about Rs. 10 crores. 
You are having the International 
Corporation, the Development Cor-
poration for large-scale industries 
and all that where you give Re. HI
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erodes. But the functions and res-
ponsibilities of this Corporation ar* 
ten times more than those of th*  
oth%r corporations. Therefore, X say 
it U time now, if the momentum ia 
not to be retarded and if the progress 
1* tb continue, that the authorised, 
capital of the Corporation must be 
abo\it Rs. 10 crores straightaway. 1 
do hot talk in uncertain terms. It is 
no use saying that because it is  only 
Rs. 50 lakhs now let it be Rs. 2  
crores in the first instance. Why? Let 
us face facts, whether this Corpora-
tion can function properly or ntot 
Therefore, Sir, I would strongly urge 
on the pomt of the re-constitution of 
Afcvr Corporation.

N«)w, this Corporation has g o t to  
hav» branches in each State. These 
subsidiary corporations should be  
washed aw ay  straightaway; th e y  serve 
no useful purpose. Each State must 
have a branch I am not for increas-
ing the expenditure They have u 
representative in each State, » 
Director of the service institute. 
Another gentleman could be the 
Director o f Industries of that State 
Ther  ̂ one or two more persons could 
form into a small Board and every 
State can have a branch of the Cor-
poration. They should be given 
independent powers to function there 
and to distribute machinery and do 
everything. Otherwise, Sir, it would 
be o fo o lu ie ly  impossible for the Cor- 
POTa\ion to discharge its functions 
Properly; only it w ill be able 
to c4ter to the people from Delhi, 
Calcutta, Bombay, Jaipur, Jodhpur 
and other places, and it w ill not be1 
able to serve the country-side at all. 
No smaller towns and no rural areas 
could b* served by the Corporation 
sitting here in Delhi. How could it  
function? You want to develop small- 
scale industry in rural areas particul- 
arly. if  the Corporation is to func-
tion effectively and if we are really 
earnest about development of smaller 
town* and rural areas in respect o f  
the Ifrowth of smaU-scfle industry, 
then we must have a B rand of
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Corporation in m r y  State with 
independent powers to function there.

Sir, while I am talking about this, 
1 particularly went to make w e  
ehiiH itH n. When 1 m b talking about 
the rural ace*, mare particularly, and 
about the development end growth of 

«ur industry, I want to point out that 
there it a myth that India haa always 
iMcn an agricultural country. This 
myth must be exploded. It is abeo- 
lutely wrong to say that India has 
alway* been an agricultural country, 

xlttdir dasr aaVnytr ikm r tar iiiubnHla! 
agricultural country. We had indus-
tries in all our rural areas. We had 
Our shipping developed long long 
before the British cam*. What were 
we aendlng? We were not sending 
wheat, jowar or b a jra . We had no 
cities like Bombay, Calcutta or 
Madras. The entire country was 
Industrialised and it was manufactur-
ing important items. The handicrafts 
ware there and the small-scale indus- 
-tries were there. We used to send our 
goods outside. It is only during the 
‘British regime over a period of 300 
yuan that our industry has been 
-destroyed. We must revive our 
industry, and if we are to revive our 
industry let it be clearly understood 
by the rural areas, let it be under-
stood by the Planning Commission, 
let it be understood by the Minister 
in charge of small-scale industries, 
that this myth has got to be exploded 
If it has to be exploded, my hon 
friend's task becomes hundred times 
more important and he will have to 
play a much greater role. There 
comes, again, this Corporation. It has 
to  discharge its functions and respon-
sibilities in respect of all these rural 
aieas.

Sir, while I speak so emphatically 
and enthusiastically about small-scale 
industry, I do not want to forget one 
tiling. I do want, again, bare to give 
% wtm ihg to the Government abd to 
tfct small-scale industry Itself. X do

n(H want our gmaR-sctle industry f» 
< * »  IB a haphazard manner, f  do 
"ty wafit Oat oar sman-scale industry 
*■ pampered by the Government. I 
w\n t the small-scale industry ta |m r  

scientific lines, and whatever it 
Reduces ia marfcietable. Otherwise^ 
“Mr, after another ten yeart at 
"j^hasasd growth we win sea that 
tb* industry will be produsiag ao 
mlny things which wlU not be 
"Hrketable. So from the very outset 
1*1 us not be encouraged or carried 

by old fade. Let us have an 
**solutely scientific approach. The 

o f  A te  ju jttV -jtz tif 2 n d sm ti7 
■“Suld definitely be seen and the Cor* 
P®ration should only encourage such 
U14ustries whose products have a 
Phee in the market. We must not 
P®Tnit our funds to be frittered away 
JU3t to carry out certain old fads in 

country.

* have raised this discussion today 
0X1 the floor of this House. When I 
***Ve done so, I am absolutely alive 
to the position that stnall-ecale indus- 
*** is the responsibility of State Oov- 
eniments. The Central Government 

played more than its part I have 
the least hesitation to say that.

* *un very happy about it The 
enthusiasm, the drive and the initiative 
wltich should have been with the 
Stxites is not there. Hie initiative has 
noW been provided by the Centre and 

Centre definitely deserves the 
S^titude of this country and deserves 
our congratulations. I do not hesitate 

paying the utmost compliment to 
Minister for Industry for taking 

the initiative and a dynamic 
in‘erest in the growth and develop- 
m*nt of the small-scale industry by 
fetting yp so many institutions. But 
”  Should be obvious to our hon. friend 
*n<i  also to the States that this cannot 
g0 on for ever. If the real growth ct 
““'all-scale industry has to come 
**tat, then increasingly the State 
3°v«nunents mint take the rasponsf- 
ijrity which really bokoes t» Hmr. 
™ e Central has taken tile initiative
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and it  has Mt up the institutions. X do 
not say that Hm Centre must with-
draw now. The Centre should acti-
vate and energise the States. They 
must see that the State Directorates 
are properly manned In most of the 
8 tates you will find that in every six 
months thAre is a change—some IA S  
Officer is appointed here or there 
They are absolutely poorly manned 
So far as the Directorates are concern-
ed, I think, the Centre, when giving 
all this assistance, has to see that the 
States, during this course of the time, 
have a proper organisation in their 
own places with their industrial 
directors They must also see that the 
Directorates are properly manned and, 
particularly, the technical side of it 
is fully looked after

If we are to do justice, if we are 
not again to face the same catastrophe 
whlbh we faced during the Second 
Five Year Plan, we have got to take 
these steps Our greatest failure is 
in the sphere of employment We have 
not been able to discharge our 
responsibility in this respect, and this 
is the most difficult affair If the 
Education Ministry is faced with a 
crisis, it is simply because there is no 
outlet for the boys They do not know 
what to do The only outlet, the 
possibility for a potential employment, 
is only through the small-scale indus-
try and handicrafts If we have to 
discharge that responsibility, if we 
have to see that fuller employment is 
provided in the Third Five Year plan 
or even from now, then a real scheme 
will have to be drawn up for the 
small-scale industry and the Corpora-
tion which is, again I repeat, in a key 
position to cater to the needs of the 
country and to promote small-scale 
industry should be properly geared 
up from now so that it may be able 
to cater to the needs of the country

Now I will deal with my last point, 
which 1 have already submitted 
earlier. So far as credit is concerned, 
our banks are absolutely boneless—I 
must say it It has been a very sad 
experience of mine and I have expres- 
198 LSD—7
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sed my views as strongly as possible 
that the complete mental outlook at 
these banks should be changed The 
hon. Minister smiles, because he 
knows my views and how strongly I 
express them They bnng about the 
same attitude which the usurious 
bantya brings about in the village 
life, v iz , how to exploit the people 
Who are the people who are in chaTge 
of these banks7 They are all very 
big industrialists

So far as making credit available to 
the small-scale industries is concern-
ed. I think our Government will have 
to work 10 times or even 100 tunes 
more, even if they take the example 
of Japan But still it is the com- 
merical banks and the central banks 
which will have to play an increasing-
ly important role I am very glad 
that this view which I have been 
expressing all the time has now to 
some extent found the support of the 
Government The hon. Finance Min-
ister also, speaking the other day, 
mentioned how the banks should come 
forward and do their duty so far as 
credit ib  concerned.

*
The Governor of the Beserve 

also referred to this matter last week. 
He was talking to the bankers and he 
felt called upon to make a reference 
to this point He has in one para 
summed up in an exceedingly nice 
manner the importance of small-scale 
industries and the role of f t t  
Mr Iengar said that there was grow-
ing emphasis on the small-scale indus-
tries as part of the planned develop-
ment Mark the words—

'They afford the fullest scope 
for private initiative and streng-
then the economic base of demo-
cracy They also promote greater 
economic quality and 
robust and vigorous economic 
growth ”

He added,
"The Reserve Bank of ^  h»/f 

no doubt that participation ” by 
commercial banks in {he



Motion re: AUGUST 3 9 .19W Report of Notional AnoS 518s
Jmetotgifc Corppndtom 

Private Limited
iShri HarUh Chandra Mathur] 
at small-scale industries should 
be of high dimensions.”

Nobody could have put forth more 
strongly the importance of the small- 
scale industries and the responsibili-
ties of the banks. 1 hope the hon. 
Minister will, in consultation with the 
Reserve Bank and the State Bank 
devise ways and methods as to how to 
derive better credit facilities from 
these banks for these growing small* 
•calf industries.

Mr. Depoty-Speaker: Motion mov-
ed. ‘

‘That this House takes note of 
the Third Annual Report of the 
National Small Industries Cor- 
pbration Private Limited for the 
year 1957-58, laid on the Table of 
the House on the 27th April, 
1989."

The hon Member has taken 32 
minutes now. Will he require about 
10 minutes for the reply?

Shri B ari* Chandra Mather: I will 
not take more than 5 minutes, unless 
some controversial points are raised, 
because I hope I will get outright 
support

Mr, Paprty-Bpsaker: I hope the
same time—about 35 minutes—w ill be 
required by the Minister also. So, out 
of 2 hours, 50 minuted remain. May 
X have an indication of the number of 
Members who want to speak? There 
eve live or six hon. Members. So, I 
will give 10 minutes to each hon. Mem* 
her

Shri Fanigrahi (Puri): Mr. Deputy - 
Speaker, Sir, my friend, Shri Mathur, 
has appreciated so much the efforts of 
the Small Industries Corporation that 
I think I need not refer to that point. 
The major problems which the small- 
acale industries are facing in this 
country are three: lack of finance,
lack of proper management and lade 
** tthp end marfretfng
of pwtfupe, The National

Small Industries Corporation want* 
to meet these three problems ami 
to help the small-scale Industrie* 
to develop. Mainly because the T in*  
ning Commission considered that in  
enlarging the scope of employment, 
the small-scale industries have a 
prominent place to play in the nation's, 
economy. More emphasis was given 
also to the problem of providing 
employment to a large number of 
people in the villages and the country-
side. Let us see how far they have 
been able to solve all these problems.

With regard to the supply of 
machines to small-scale industrial 
units, the Corporation has its hire1 
purchase division. I was looking into 
the number of applications received 
by the Corporation, the number of 
machines which the industries requir-
ed and the number of machines which 
have been actually delivered In ’the 
year 1957-58 The number of 
machines asked for comes to 4,175 and 
the actual number of machine  
delivered comes to 978.

One of the main objectives of the 
Planning Commission was to 
encourage small-scale industries, in 
those places which are neglecte^, 
because large-scale industries V e con-
centrated in large towns and cities 
like Calcutta, Madras, Bombay and 
Delhi. So far as small industries are 
concerned, the Planning Commission 
had in its view the providing of 
opportunities in the villages, so that 
the small industries may spread in 
the countryside The Corporation 
divided the whole country into 5 or
6 regions and the machines have been 
distributed in the following ratio. Out 
of 978 machines actually delivered, 
the Madras region got 240, Bombay 
247, Calcutta 215 and Delhi 276. You 
will find that in States which are 
really neglected like Assam. Tripura, 
Orissa, Bihar and Manipur, not many 
of the small-scale industries have 
supplied with the machines they **Y- 
ed for. Naturally, the very pm*posp. 
of t)& Panning Commissiqn,
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spreading small-scale industries in the 
countryside, has been defeated, 
because many small industries work-
ing around Calcutta, Madras, Bombay 
and Delhi cities only have been-given 
all these machines.

With regard to the estimates of 
ee*#loyment, through the development 
of small-scale industries, the Planning 
Commission made a rough estimate 
to provide employment to nearly 8 
million people in the villages. I would 
like to know from the hon. Minister 
the actual number of people who have 
been provided with employment in 
small-scale industries.

H e  Minister of Industry (8te i 
jjanwMni Shah): Are we discussing 
the employment problem or the report 
of the Corporation?

Mr. Depnty-Speaker: The report
and those points that have been high- 
Hgbted in the report

Shri Fanigrahi: I refer only to the 
Small Industries Corporation, which 
has as its object encouraging small 
industries and providing employment. 
What is the actual employment pro-
vided by them?

Then I come to the question of 
encouraging export promotion. From 
the Report I find that so far as shoes 
are concerned, they have been export-
ed to certain countries, USSR, Poland 
and one or two more countries. Then 
there are handloom goods. But the 
Small scale Industries Corporation 
had also in their view the develop-
ment and export of other small indus-
trial products. Now, besides shoes, I 
should like to know what other small 
industrial products which had really 
been exported to other countries and 
the export earnings that we have 
made by exporting the small-scale 
industry products to those countries. 
No such figures have been given in 
the Report and so it does not cover 
that aspect. Only the export of shoes 
and seme handloom goods have been 
mentioned.

With regard to the degree of depen-
dence of small-scale industries on 
b^avy and large-scale industries* w* 
Were given to understand that the 
Siaall-scale Industries Corporation is 
going to encourage ancilliary indus-
tries around big industries functioning 
w  different States. How far and in 
which sector of industries these ancft- 
li*ry industries have been encouraged 
which will feed the large-seale and 
b*avy industries functioning, say, like 
T%tas and heavy industries in Calcutta 
«>kd otter places? H ut is aUo, not 
mentioned in the Report- So, W  
wpuld like te know from the Minister 
as to what has been done to that

The Corporation, as far as the report 
goes, has selected only the following 
ittms of small-scale industrial pro-
ducts for export promotion, namely, 
footwear, leather goods, cotton, 
hosiery, sports goods, glass bangles, 
hardware, tinned fruits and paints. 
They come to about 8 products. Has 
the Small scale Industries Corporation 
confined itself only to these 8 products 
or they want to enlarge their scope of 
activities so that they can cover mot* 
of small-scale industrial products fn 
this country?

Now the hon. Minister w ill say that 
the Small scale Industries Corpora- 
titan has played an important role in 
Promoting small-scale industries. But 
from my own experience, I can say 
that even so far as the Hire Purchase 
Division is concerned, its work is lag-
ging behind. The demand of the 
s>hall-scale industries is growing fast 
but the Corporation is lagging behind 
>lid is not m a position to meet the 
demands.

With regard to the marketing divi-
sion of the Corporation, all the pro-
ducts are not being sold and they are 
not in a position to dispose of whatever 
is being manufactured. Then, coming 
tc* industrial estates, though there are 
fftur industrial estates in Orissa in 
Rtany of them even the sheds have
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{Shri Panigrahi] 
not been constructed And where 
sheds hove been constructed, no Indus* 
tries have been shifted to those sheds 
and so they are not functioning well. 
Therefore, whatever orders ure being 
placed with the small-scale industries 
so as to help them, I think, are being 
placed only with the small-scale 
industries which are working either 
m Calcutta, which has a regional 
office there or in Delhi, Madras or 
Bombay but not in the distant areas 
like Orissa, Andhra or Assam or 
Manipur, which are backward States 
When orders are being placed, the 
regional service institutes are taking 
into consideration only those factories 
which are nearer to them and which 
are easily approachable. I think it 
needs improvement So far as placing 
of orders on Government contracts 
with the small scale industries is con-
cerned, it also needs improvement

One point more and I have done 
So far as Government contracts are 
concerned, out of a total value of 
Rs 62 lakhs in 1957-58, the small- 
scale industries functioning in West 
Bengal alone got orders worth Rs. 
4,60,627 The orders have mostly been 
divided between West Bengal, Bom-
bay, Punjab, UP. and Delhi and a 
small portion is left to Madras. Tho 
Government contracts are not fairly 
distributed among the different small- 
scale industrial units functioning in 
all the parts of India

So, we find that the Small-scale 
Industries Corporation has not been 
able to fulfil the objectives for which 
it was established and it has not been 
able to provide maximum employment 
to those people who are engaged in 
the small-scale industrial, units So. 
its objective / has really not been 
fulfilled.

Shri Bed* (Nizamabad): When I 
look at the past, present and future 
of the Corporation, I get different 
reactions in my mind. When we look 
at its past, what do we find? Look at 
the name: National Small Industries

Corporation. Its first and last word, 
"National" and “Corporation’' would 
give us an idea that something big la 
coming. But what we find is that a 
corporation is coming with only Rs. 10 
lakhs as capital, out of which only 
Rs. 2 lakhs is paid up. So, it is with 
a small beginning that they started. 
Then I was doubting whether it was 
“national” or whether it was worth 
the name "National Corporation”. 
Probably, they were taken away by 
the second word that is, "Small”.

However, if you look at its pre-
sent, the present seems to be satis- 
fMt(a?5 Hj*£«uis(c of* fh a  j i»vr» 
start Today there is not only one 
mam corporation but it has four re-
gional corporations, and their capital 
comes to about Rs 40 lakhs to SO 
lakhs But when we look at its 
future, I think it has to discharge a 
very heavy responsibility As Shri 
Panigrahi has stated, if we want to 
solve, or think of solving, the unem-
ployment problem, and as Shri 
Mathur stated, if we want to solve 
even the headache of the Education 
Ministry, that is, indiscipline among 
the students, the Corporation will 
have to create greater opportunities 
for the young men and women, 10 
that they may become usefully occu-
pied and they will look on the future 
with cheer and hope

Shn Panigrahi devoted most of his 
time to the regional imbalance. I am 
one with him. He comes from Orissa. 
I come from Andhra. I think both of 
our States are equally backward. So 
is the case with a few other States 
also Therefore, it is really surpris-
ing that when there are four regional 
corporations set up, they should be 
set up m highly industrial places. I 
am not talking of the States. Bombay 
as a whole may not be very forward, 
but certain parts are certainly very 
much developed industrially. So, 
when it is set up in Bombay city or 
Madras city or Calcutta or Delhi, the 
immediate impact is going to be only 
developing the are* which is already 
developed. I have no grouse againat
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that. But should we not try to 
change the regional imbalance? Now 
so much has been said in our plan-
ning that Government will make a 
conscious effort to improve, to deve-
lop industrially backward areas and 
bring them to the extent of develop-
ed areas and thereby the imbalance 
would be resolved But that we do 
not find

16 hrs.

Another thing in this regard is 
that m such a big country as ours, 
in population as well as in area, these 
four offices are not enough I would 
like to make a plea that at least there 
should £\? a regional corporation for 
an area with a population of about a 
crore of people which means that we 
should have about 35 to 40 corpora-
tions Instead of that if wc think of 
big corporations m charge of 3 or 4 
crores of population area the corpo-
ration again will not be solving the 
regional imbalance problem There-
fore let us concentrate on a small area 
and instead of building every region-
al corporation into a giant one, let us 
have a greater number of corpora-
tions so that every corporation will 
be able to cater to the needs and 
develop industrially the area, say, 
with a population of about a crore of 
people

Shn Mathur had mentioned the 
Okhla Estate I had the fortune to 
visit it Of course, it was a sort of 
an bird’s eye-view with the hon Mi-
nister I was very much enamoured 
by it Then I went with a friend 
and when I went into little details, 
really a sense of appreciation grew 
in me It is a big thing It is a very 
great thing that has been achieved 
It was more than a year ago Dunng 
the last session I again went there 
■nd went into little details It was 
i little surprise to me that the pro-
duction of each unit in the sum total 
of all units is not increasing accord-
ing to schedule or according to our 
expectations Then I went into •**** 
tetails of those units which are not 
raccessful, which are either closed

Private Limited 
or are almost closed Then I found 
that it is due not to any defect in 
our planning or due to the Small In-
dustries Corporation but due to a new 
trend that has cropped up in our so-
ciety

So far, what was happening was 
that a man with financial resources 
was coming forward and was trying 
to set up a factory It was all right 
So far as technical know-how was 
concerned he would hire the services 
of a technical person and go ahead 
Then a new development came where 
the technical know-Jiow person—an 
engineer, a skilled person who knows 
the job or who has done the job some- 
witete—wouftf come up and woufcf 
likt to stait a factory He would go 
to some financier, get his assistance 
and start a factory This was the 
second development Now a third 
development has come Out of a good 
thing sometimes an evil thing comes 
The third development is the outcome 
of a good thing that we started The 
good thing that we have started is 
that Government has started giving 
financial assistance on a generous or 
liberal scale Therefore the new 
trend is that a man who can have 
somfe pull in the Ministry or who has 
somg political pull somewhere or 
other comes forward On the one 
han<| he assures a financier, “I will 
Set so much loan, you do not bother” 
and on the other to a man of techni-
cal know-how he says, “You do not 
worty, I will get the loan and the 
scheme passed” Thus he comes for-
ward without any constructive con-
tribution to the industry either m 
financial terms or in the terms of ac-
tual workmg or in management or in 
anything Because of his manouvr- 
abihty he is able to get a lion’s share 
not only in starting it but also in the 
profits But then what happens9 The 
man who has put in his finances does 
no $et satisfied in course of time be-
came he might have given more ex-
pectations of the financial assistance 
that he would be getting from the 
Government and that assistance is not 
forthcoming. The result is that then 
these is a  break-19  in the partnership
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Already, generally partnerships are 
not very successful. Partnerships be-
tween a man with finances and a man 
who has skill or know-how sometimes 
carry on, but when there is a triangu-
lar partnfership there are more 
chances of a break-up. Then a stale-
mate may arise.

I found out that the units that are 
not so successful or are not able to 
carry out our expected targets due 
to this new trend. I hope that the 
officers and the Ministry concerned 
will take note of this new trend and 
try to curb this tendency and that 
they will not allow anybody to figure 
prominently unless he has got sub-
stantial finances of his own or ex-
perience or skill or know-how to his 
credit.

Then there is another thing to 
which some reference was made by 
Shri Mathur. I agree with him. In 
the industrial world also, th/lt is hap-
pening. Wherever we see, we see 
the biggest men. The result is, only 
the big people are getting represen-
tation. Even in the industrial sector, 
the small people are not getting re-
presentation that they should get. 
Take this case. I am not in favour 
of one organisation or another orga-
nisation. But, I think there are cer-
tain organisations which represent big 
industries and there are other organi-
sations like the All India Manufac-
turers’ Organisation, which represent 
small industrial men. Therefore, in 
this Corporation at least, representa-
tion should be given to or association 
should be obtained of men in smaller 
positions.

My last word is about the role of 
the States. Shri Harish Chandra 
Mathur has already made a complaint 
that while the Centre is playing a 
magnificent role, the States are not 
up to cthe mark. He is very right. 
Another difficulty with the States is, 
they are very amenable to various 
pulls or of different parties. Of
course, that does not come in here.
Sometimes, I have found that small
Sndustrlah estates with 5 or 6 or 12

units have come out in remote places 
where there is no scope for industries 
whereas towns with ample scope are 
lagging behind. My plea is that this 
matter along with the other work 
that we have taken up, small-scale 
industries servicing institutes may 
be combined. It should be the func-
tion of the Centre. This Corporation 
should have better powers and great-
er resources so that, without any in-
terference from or reliance on the 
State Governments, we will be able 
to develop small-scale industries. 
With these words, I add my word of 
appreciation to the work done by this 
Corporation.

Shri Ajit Singh Sarhadi
(Ludhiana): Mr. Deputy-Speaker, it 
is gratifying to note that this Corpo-
ration has enlarged its activities in 
order to cater better to the needs of 
the small-scale industries. But, there 
are certain tests by which we have 
got to see the achievements of this 
Corporation. These are, how far it 
has been able to deal with the hard-
ships and handicaps from which the 
small industrialists suffer. I know 
how the small industrialist suffers. He 
has got some handicaps. He lacks
the right type of material. He lacks
the technical know-how. He lacks
proper equipment even. He lacks 
facilities for marketing. He lacks
finances. It will be very difficult for 
me to deal with all these subjects 
each of which is very wide and 
varied. I will take a few salient fea-
tures.

At the very outset, I must say that 
it is unfortunate that despite the 
efforts of the hon. Minister and des-
pite the appreciation that prevails 
that small-scale industries are more 
important today in the developing 
economy than any other, the position 
is what it was before. Not only do 
they give increasing opportunities of
employment, but they also contribute 
substantially to consumer goods for
which there is the increasing demand.
Yet, I am afraid, the treatment that
the Hanning Commission has given
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to these small-scale industries is not 
proper. Sufficient funds have not! 
been sanctioned. They have given 
Rs. 200 crores. That has already been 
exhausted. The hon. Minister does 
not know how to go ahead. I quite 

■ see his difficulties. You will appre-
ciate, Sir, in that connection, that he 
has tried to do his best. When I see 
the Corporation,—this subject has al-
ready been dealt with by the hon. 
speakers who have preceded me— 
that such an important thing of vital 
importance to the developing economy 
of the coimtry, should be dealt with 
by such a corporation with small 
finances, is very unfortunate.

But, more unfortunate is this. I 
quite see that the Corporation has 
tried to divide itself into different re-
gions and entrusted functions to each. 
They have also created subsidiary 
corporations and given marketing and 
Hire-purchasing to them. For that 
purpose, in the northern region, they 
have one. I was really surprised to 
see that the one we have got, the 
National Small-scale Industries Cor-
poration, Delhi (Private) Ltd., con-
trols all the States of U.P., Punjab, 
Jammu and KashmLr, Rajasthan, 
Himachal Pradesh and Delhi. You 
can imagine how wide it is. Punjab 
has got the largest concentration of 
small-scale industries minus hand- 
loom. Delhi is also developing in 
this sector to a great extent. We 
have got West German co-operation 
and we are developing that. Such a 
huge area being controlled by one 
corporation passes my comprehension. 
Therefore, I entirely support the 
argument of the hon. Members who 
have preceded me, and particularly 
the sponsor of this motion, that each 
State should either have a branch of 
the main corporation or should have 
a subsidiary corporation for the State 
itself that would look to the interest 
o f the State itself. If Punjab has got
the largest concentration of small- 
scale industries, there is no reason 
why it should not have a branch of 
its own or a subsidiary corpo-
ration or a branch of the main

corporation with its centre at 
Ludhiana. How can a corporation 
with its headquarters at Delhi look 
after the interests of Punjab? That is 
my first point.

Here I may also submit to the h'on. 
House and to the hon. Minister 
through you that looking at the re-
presentation on the Corporation I am 
further surprised. I have got nothing 
to say against the members. Each one 
is the best in his own line. But what 
do I find? We have got a representa-
tive of the Federation of Chambers 
of Commerce. Let him be there, but 
have We got any representation for 
Punjab as such? I find the name of a 
Punjabi is there certainly, but he 
represents a certain concern at Delhi. 
The Ministry is centralising the small- 
scale industries in Delhi, and on this 
point I join issue with the policy of 
the Government.

Another object of small-scale in-
dustries is this, that we have got to 
remove the regional disparities that 
prevail in the matter of the industrial 
development of the country. The hon. 
Minister knows that out of Rs. 720 
crores invested in heavy industries, 
the per capita investment in Punjab
is only Rs. 13 whereas it is Rs. 98 
or Rs. 104 in Bihar and Bengal. So, 
this is another object of the small- 
scale industries to see that these re-
gional disparities are lessened to some 
extent. Looked at from that aspect 
too, I would certainly say that Pun-
jab is entitled to have a separate cor-
poration at the hands of the hon .' 
Minister, and with all his appreciation 
for the Punjabi, his traits and his 
technical know-how, I am sure he 
will see that the Punjabi gets his 
share at least in this sector if not 
anywhere else. He suffers because he 
has not got the raw materials for 
heavy industries. "

Shri D. C. Sharma (Gurdaspur):
He will praise the Punjabi, but will 
not give him a corporation.
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Bbrl AJtt Stack 8artwdl: 1 am sure 
he wlU give it provided the point it 
stressed by b in  and me and all 
others together.

Now 1 will come to the other points 
since there is very little time left. 
The first point that I take is about 
raw material?. I had the honour to 
bring to the notice of the hon. Minis-
ter in 1958 about the scarcity of raw 
materials, and I believe something has 
been done, but sufficient has not been 
done. Punjab has got a total quota 
of about 5,560 tons of steel quarterly, 
and there are 500 registered concerns 
on the State list, which means it 
comes to 11 tons per quarter to each 
concern. I t is running short, and the 
industries in Punjab are simply starv-
ing because of lack of raw materials.

Besides, another important thmg is 
about Government purchases. I am 
glad that the achievements of this 
Corporation have been creditable. The 
figure has gone up to more than Rs. 2 
crores, and I am sure th e y  have been 
distributed to the small industrialists, 
but that is not sufficient. When this 
Corporation is also concerned with 
Government purchases, let us see the 
needs of the entire Army and other 
Government offices in the matter of 
bicycles and hosiery. It will run 
into many crores. I believe these are 
the two small-scale industries 
amongst others which prevail in 
Punjab and other places. If the en-
tire order is taken over somehow and 
it is given to the small-scale indus-
tries*—co-operatives can be formed—
1 am sure the economic condition of 
the State can be very much bettered. 
In this connection I may also submit 
that I quite see that it is necessary 
that there should be standardisation 
of goods. So that the people w£o 
need th en  may be able to purchase 
them. But here too it is a function 
of the corporation.

In this connection, I want alao to 
submit that I am afraid that in the 
matter of hire purchase, there are 
aevwal complaints; as the boa. Mover 
has been pleased to say. there are lots
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of complaints that they an  not being 
properly dealt with. J need not dilate 
on that, because that has already 
been dealt with by the hon. Mover.

The most important thing that I  
would deal with is the question of 
finance. Now, Punjab Government 
has started a financial corporation 
with a subscribed capital of one crore 
of rupees. They have already gone 
into the market for borrowing another 
crore of rupees. The demand, on the 
other hand, is more than Rs. 2 crores, 
out of which they have already alio* 
cated about Rs. 1-50 crores. Finance 
is the one thing for want of which 
the small-scale industries in Punjab 
suffer, and I believe, equally the in-
dustries in other States. This is one 
thing to which the hon. Minister 
must give his attention, and also the 
Government of India must give their 
attention It is very necessary that 
the necessary finances should be 
provided either through the corpora-
tion or by some other method. But 
I believe that if the corporation is 
entrusted with this work, if its capi-
tal is enlarged, and as the hon Mover 
has been pleased to state, if a corpo-
ration with Rs 10 crores capital is 
established in each State and en-
trusted with all these functions, then 
I think we can go a great deal and 
contribute much to the betterment of 
the small-scale industries.
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iffc vtf eftst tft *rsfrr 5y 3ttit *n 

«TTJ^T ^  *TC?T t  «rt^ |T*TTT ’FT*T ^

trr t  svra. % ?*n^ *t^t 
£w.n;̂  «rcito<t3r f, ^  ?s^t *?t 

|,  «F*r ?f?r »fr Hsft̂ tsr f, 
frrc % w fr % qrtjBr *?r sfrc ^ f tn  
«n& ftnTT f̂ pTffr % ?rn *r*% 1 1  
%w ?nr ,̂ s f t ^ft fa rc  rit A ^  * s w r  
qrsg »rft *t w% *n
^ t^s t  g f r  % f t  *nr ’toft % fa«nf 
*3we ̂  <rftr zw vt 3ft 5ft*r ̂  siftif 
w ^ w  % «rw ssrw ̂ t ̂  vt

¥t sirnW f̂t H ww ftr
wt  $ i *T

imRiT]( flFffr
vnrr «stT!T vr r*m, ?rt»flf
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w t|t  % f  #  q r  v>& inr 
e t ^  5  m f p m  infi^FRT

fsrrrr w iw  f W r  jjt on4<n 1 
•nf^nnft <rnpr # q H ,  ^wr 
ftr$ w w r  f*F n f  w j i f t w  v n r  
t .........................

| f t v w  «n^r: m i f t  v r o r f tw  
m  n m  I ,  «n»r *p? f  f iw y r  ^N?

1

«ft y y w wi : *T? 33T W
«fto t  ?ft st^r t ,  q r*5  «mT n f t  %
* p r ^  f e j  «R?ft |  m  * $ ,  IT www
% jre?r ??w «piw?t 9PJ f ,  f t  ? rw r
$ 3 * T *  fRTCt J P R  # *r w w t ^  1

« f t 5TT5 : ĝ«> f w r t ^ r?rCT 
j<ft v $  |  1

«ft qnq«fww i  : Q f^ w O ^  q r  f
itfk JffcT ^  <t w it f^TT# I  <TT?5 $  w i t  
w % t e t r * r a iF T & ix in * f a r * r w T ^ r r  
£ fv = m ^ f£ fN rc r< t3 rii^ rq T  «nr<iPRfr 
|  s t i f k  gir % tv ftv e r  
^ f r  |  ? %n^ €s>#t «n^ff v t
ww ^  zw vn fef^ar ^  >imft |  t o  s ttt 
# f v f r r w  % JT <^t>nn|lr 

v n r  ^  arraT |  \ w it
tft TTsfit ^  W  %■ *m% fP#

ww <toif v r  ̂ R T < r  > r  fn ^ r 
$  <R*g # € t  ^R ftar « t ^ r t  ^

iw n?w 4f» w # # t % ^  w fN r  
v v i i  f v  e r r  # v p  1 v  ^ m ^ r  

% w i t ir v it  w it fvm #  f  «ftr ww wr 
* & f c r T t , a * f r « w « w  

^ t *  w f  i c ,  n r  if  f a m r  i p !  ftw r, 
<#*

^iWf % mw% <n w f ir  w  
v c  #  w r t  w m  % v m t  1
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?T fsrcr̂ f'
Tfsr % ^  ^>ff %

• ^ f t  ?ftT ^
” ^  ^  ^ I w  % a'K  ^

^  tiTFT ^ I ^ f[  ^  ^T^ft^rsr
% f^rt ^ ^ SHTf
^  f  ^TiTsp ^  % TRT

I, ?TKift t t  ?m t
^mr ?iTT

i^3f ^  t̂ ?PT ^̂irr =̂1̂  f 
5RTT ^ 5rr ^  ^  ^ #
ftrar ^ ? ? n % r  f t n i ,  f t ,  ? p r ? r | f

?ft ^  1 1  5tnr ^

%T |> t t  'T ; r # w  |? 't  ^  ^  ? fk
^ ^  I ^ ?r^

f w ^ %  q m  TO T I

?fk  ^  ^  ^ ^  I  ^ ^
^ ■>ft ^ rra r  |

% f^ ?T  ^ P P T

^ 't 'd l I

^ 5TFft I  ^  ^  I  f¥
fr r r t ^ 5ft ?r>T t  ^  ^

I f f  TT^fr^' ^

^  f t  f t ,  ^ 3 ^ 1  if  ^  | f

^  ^  =^rf^ ?fk  w  ^  ^ ^  ^
^ c ^ iF f d  ^^T?rr = ^ 1 #  I t ^ nr^ TT T^ T  

g i f ^ ^ ? T f W  ^  ^

^  ?T
srW ^^ #  ^̂ rf%̂ ■̂ ^ ^  ^
iT?r ■3 i f f  a  #■ ?rt

g  f%  ? T N  ^ ^ ^ .f^ stt, T ? 7 5

^  5Tr? = # ?  ^ ^ ^

^  % ? o 0 5rr?TW ? p 5 #  ^  ^  Pf.T vft

ir  q' ^HTKr ff ^  ?fr 

^  =^ N t ^ ^3^^n%r ^niTT

^  ^  W > T

^  5PTR ^

I W  ?ftT ?T̂  % ĵqKT ^
T̂TTT =^Tf^ i  I fJTT̂  

^  ^  f  ^  ^
?̂?fffff % ?TT«T ^ 1 ,  ^

fT TfT, #  ?fl^ ^  :
I  I =#3T % f?R ^ ^

f  f% 5nwt, 5fjwt, zff ?r=5  ̂ I] I
y <+T< ^  t ^ { t  w r ? 5T̂
t̂ w r : % HFR ?nt t ^ I  f^

fH ĴTT ^ I ?TH 5JT ^  ^?ft»r 
^ " f  ^  ^TWr^ % Iff =̂ 3T ?T5# I  I 
Zt^  ^, ^ r̂r ^  T̂TRTT̂  - îff'U, 

qi? #  %■ ■?!# ^  TTsiTq^
^■s-̂ 'l I  ^ q f  ?r<+'l < ^
^  ^  snm  I  % q f  ^ ^
^  % t  ^ ^  ?Tf=̂ ?r f
q f  «(^ <Hd || I

A' fk m  ?t1t fa? ^  îf̂ TT
=^Tf^, W  ?TR^ ^ ^ qr K

I, m̂ rr |  % frrm Trfr#  ̂^  qr
^  I

Shri Damani (Jalore): Mr. Deputy- 
Speaker, Sir, this Corporation was 
set up in the early part of 1955 and 
it was formed to assist the growth of 
small-scale industries in the country. 
From that time the Corporation has 
taken many steps to assist small-scale 
industries. I want to mention mainly 
the procurement of orders from Gov-
ernment, the exploring of markets for 
the products of the small-scale indus-
tries and the most important, the 
giving of plant and machinery to 
small-scale industries on hire-pur-
chase system. This is the most 
important work which I feel the 
Corporation has done.

In the first two years, the activities 
of the Corporation were not encourag-
ing. But in 1957-58 and 1958-59 the 
activities are very encouraging 
and they are doing excellent 
work. They are assisting the small- 
scale industries to grow in strength.
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Generally speaking, the working of 
any CorporajTon or company can be 
judged from the balance-sheet. But 
this is not a concern where we are 
concerned with profits and losses. 
This is a concern to assist the small- 
scale industries. Therefore, we have 
to judge how far this Corporation has 
been successful in achieving this 
aim; how far it has assisted the 
growth of small-scale industries. 
According to me, it is doing all right; 
and, I think, in the yeajs to come it 
will be very helpful to the small- 
scale industries in the country.

Regarding procurement of Govern-
ment orders, I have to say that in 
1958-59 due to the efforts of the Cor-
poration Government or'ders to the 
tune of Rs. 2 i  crores had been ob-
tained whereas in 1957-58 the Gov-
ernment orders were to the tune of 
Rs. 62 lakhs. That is, in 1957-58 the 
percentage of Government orders re-
ceived through the efforts of the 
Corporation was only O'4 whereas in 
1958-59 the percentage of orders re-
ceived from Government is 2‘ 5 per 
cent of their total business. So, this is 
a substantial increase. But still there 
is much to be achieved because 
Government is a purchaser to the 
tune of more than Rs. 100 crores. 
The business secured amounts to about 
Rs. 2.5 crores. I hope in future years 
they will be able to secure more 
business from the Government.

I want to congratulate the Corpora-
tion that it was able to persuade the 
Government to reserve certain items 
exclusively to be produced by the 
small-scale industries. It has under-
taken to give a guarantee about the 
quality of these products and in this 
way it has been made easy for the 
Government to purchase more and 
more of these products.

Regarding the hire-purchase scheme, 
previously the earnest money to be 
paid was 30—40 per cent of the total 
and the repayment period varied from 
three to eight years. Recently these 
have been revised. The earnest money 
required is 20 per cent and the repay-

ment period is seven years, which the 
public can afford as these are easier 
terms.

We have to develop more smail- 
scale industries in the country and 
for that it is essential that more 
funds should be provided to the Cor-
poration. I agree with Shri Harish 
Chandra Mathur in this respect. At 
present the capital is about Rs. 50 
lakhs but the demand from the public 
for payment of the value of the 
machinery come to the tune of Rj. 3— 
4 crores every year and the repayment 
period is seven years. At this rate 
they would require about Rs. 25 crones 
worth of machinery and plant. Thoy 
must have at least half the amount as 
capital. Otherwise, there are de’ ays 
and difficulties in securing loans. I 
support the suggestion made by Shri 
Harish Chandra Mathur to increase 
the capital to Rs. 10 crores. There is 
one advantage at present. The Central 
Government is giving about Rs. 200 
lakhs as subsidy to this Corporation. 
If the capital is increased, it will not 
require this subsidy; it will stand on 
its own footing and then it can meet 
the demand. There are some changes 
of the development of the small-scale 
industries in the country because the 
terms are easy. It is very helpful 
Any man with a small capital can 
approach it and start a small unit. 
This will help to a great extent in 
expanding this sector and I think this 

• will be beneficial to the country.

I want to make two suggestions. The 
time is short and so I do not wan*: to 
touch the other matters. It is essen-
tial for the expansion of the small- 
scale industries that certain things 
should be done. At present these 
small units are in big cities; they are 
not in the rural areas. Therefore, 
something should be done so that the 
small imits are opened in the rural 
areas. The tariff should be regularis-
ed in such a way that the prices of 
raw materials and finished goods are 
the same in every part of the country. 
That will be very helpful. It is very 
essential that some action is taken in 
this regard.
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The second suggestion is that in 

order to develop these industries in 
the rural areas, some other conces-
sions should be given. 2 want to sug-
gest that some tax holiday should be 
provided for such industries for a 
small period of three or four years. 
Then the public will have more attrac-
tion and they will go to rural areas. 
The industry will also develop. That 
in turn will help in the decentralisa-
tion at industries, which is the Gov-
ernment’s policy Therefore, this 
aspect of the m atter should be con-
sidered tor the growth of small-scale 
industry in this country

Regarding supply of raw materials
I want to make one suggestion I have 
visited many small units. They are 
satisfied with the supply of raw 
material, but their only complaint is 
about the irregular supply of raw 
matenals In some cases the permits 
are issued but they do not get the 
actual supply and they have to pur-
chase the raw material from other 
sources This should be checked and 
a proper supply of raw material should 
be made available to them

Shri Mulchand Dube (Farrukha- 
bad): Sir, there is only one point 
that I want to bring to the notice of 
the hon Minister and this House In 
the ultimate analysis, Sir, it is only 
the small industries that are going to 
solve the problem of the country At 
the same time, it has to be borne m 
mind that unless we can send the 
products of our small industries to 
foreign countries we shall not be able 
to  develop small industries to the 
extent that we wish. We have a 
population at about 40 crores. If most 
of them are employed In small-scale 
industries we w ill have to find a 
market for the products of those 
industries.

Markets can be had only in foreign 
countries. The question is, how to 
do it? In the first place, as far as I 
have been able to see from the report, 
orders for shoes to the extent of Xs. 
crores have been received from

Russia. It is a matter of very gn at 
satisfaction to all of us that this has 
been done. But, Sir, other markets 
and other countries should be tapped. 
We have got embassies and legations 
in most of the countries. We have 
also Commercial Attache attached to  
these legations and embassies. Th* 
question is, why should they not be 
asked to study the markets in those 
countries and see what things are- 
required in those countries. Ih en  we 
can see whether those things can be 
produced more cheaply in our country 
or not So far as labour is concerned 
we have a plethora of it, that too 
cheap labour

Therefore, my submission is that if 
we could tap those sources and find 
out markets for our goods in other 
countries, there would be a possibility 
for our developing our small indus-
tries, so that we shall not only be able 
to earn a great deal of foreign 
exchange but we shall also be able to 
provide employment to our country-
men I hope the Government will 
take this suggestion into consideration

Shri Manubhai Shah: Sir, I am
very grateful to my hon fnend, Shri 
Mathur, for having brought up this 
motion before the House, because I do 
feel that looking to the importance of 
the small-scale industries in the 
national economy it is but proper that 
an annuel survey should be taken by 
the House in the form of such a 
motion

Regarding the different aspects of 
small-scale industries, I hope the 
House will excuse me if I do not take 
their time in going over die entire 
orbit of development of small-scale 
industries for which the Planning 
Commission, the Government of India 
and the State Governments, as the 
House is aware, ore taking innumera-
ble steps in different directions.

But coming to the specific points 
raised by many of the hon. Members., 
the first point which perhaps, moat o f
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the Membera touched m i  about the 
structure of the Contention end it* 
constitution and personnel. X can as-
sure the hon. House that the share 
capital of Rs. 50 lakhs, of which Rs. 40 
lakhs have been subscribed, is no 
handicap to the Corporation at all, if I 
may say so. Out of all the reasons lor 
the lack or more of development 
of small-scale industries in this 
country, the least important one 
is the corpus of the capital and 
equity shares held by this Corpo-
ration As the House is aware, 
all the banking institutions, to which 
category this National Small Indus-
tries Corporation belongs, have a very 
low equity capital A normal sche-
duled commercial bank does not have 
equity capital of more than a crore of 
rupees or so But it has a turnover, 
including deposits and advances, of 
more than Rs 100 crores We 
have our own State Trading Cor-
poration, where we are doing 
foreign trade with different count-
ries of the world, which is a 
much more selective thing than inter-
nal commerce, to the tune of Rs. 45 
crores to Rs 50 crores But we have 
got its equity capital of about two 
crores of rupees So, I want to assure 
the House that whatever be the other 
drawbacks and weaknesses for which 
we need the strength and support of 
this House, the raising of equity is not 
of much importance. We are thinking 
of even then putting in another Rs 
50 lakhs and make it Rs. 1 crore. But 
the Government have always been 
helping us by arranging funds that we 
need, whether it is Rs. 10 crores on 
Rs. 20 crores. On not a single occa-
sion has the Corporation or the Min-
istry felt lack of finance as any 
hindrance, as far as the working of 
this Corporation is concerned As Shri 
Sarhadi rightly said, we are not satis-
fied with Rs. 200 crores provided for 
the Development of Small Scale Indus-
tries; we want more for the 
over-all development. But that 
does not prevent us from raising 
the corpus of the Corporation, if 
we really feel that by putting 
raore equity, we can strengthen

i t  We are strengthening it a  
little more, but really speaking, equity 
is not so much of a problem or a neces-
sity.

Regarding the composition of the 
Board of Directors, the representative 
to whom my hon. friend referred is 
not there on behalf of the Federation. 
H ie policy of the Government in 
regard to committees, boards and cor-
porations is that we do not give any 
functional or organisational or insti-
tutional representation a t all. He is 
there because of his practical experi-
ence, apart from his being attached 
to the Federation. I must add my 
personal note of appreciation of that 
gentleman, who was a Member at this 
House in the last Parliam ent He baa 
been rendering yeoman service and 
along with his practical common sense 
and business experience, he has great 
sympathy for the cause of the small 
man and for straightening out their 
difficulties I can assure the House 
that he is not there as a representative 
of the Federation.

We have another gentleman whe 
represents the small industries diraet- 
ly. He is a local gentleman, who ia 
running a  small dye-etuff factory— 
Sardar Santokh Singh. He is also 
rendering useful service. I t  ia not the 
association of one or two repreaenta- 
tives from such a vast continental 
country like ours that really comes in 
the way of the functioning of this 
Corporation.

Regarding the hire purchase system, 
for which fortunately there was una-
nimous appreciation from hon. Mem-
bers including Shri Panigrahi, I  oan 
say this that the Corporation has been 
doing much more than what a t one 
stage we expected it to do in 
direction. More than 10,000 machines 
have been asked for from the Corpora-
tion. More than 3000 have been phy-
sically delivered. In the nature of 
things, as matters stand today, eithar 
for foreign supply or local supply, 
each engineering shop or manufactures 
takes not less than 12 months before 
the machines are delivered* I ty  *T4tri|r 
Shri Mathur, wag prepared 'to  to lante
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[Shri Manubhai Shah] 
a gap of six months for the considera-
tion of applications..........

Shri Harish Chandra Mathur: I was
referring to the delay in the Corpo-
ration in -ihe disposal of applications.

Shri Manubhai Shah: I am coming
to that. So, the time lag which some 
hon. Members pointed out between the 
orders being placed and the actual 
machinery being delivered is more 
due to this fact that the manufacturer 
takes not less than 12 months.

Regarding the time lag between the 
receipt of applications and their dis-
posal also, I have the figures. About 
3,000 applications were received, out 
of which 2642 have been disposed 
of and entrepreneurs asked to go for-
ward. 358 is the balance. Presently 
we are receiving applications at the 
rate of 150 to 200 a month. This is 
not a very big number, but 80 per 
cent of the orders are not booked just 
because the entrepreneur has not put 
the earnest money, which he is requir-
ed to do. I hope that the House will 
agree with me that unless a Corpora-
tion of this type gets at least earnest 
money from the entrepreneur it will 
not be in the interest of the Corpora-
tion nor will it fructify if we place 
an order in advance of receiving the 
earnest money. Actually speaking, the 
backlog on account of administrative 
difficulties or bottlenecks are not too 
many. I know there are many and I 
would not like to minimise the delay 
on account of the bureaucratic struc-
ture of any Government, much less of 
the Government of India or the State 
Governments in this country, where 
the standard of social efficiency and 
administrative efficiency are not very 
high. The bottlenecks do exist and 
we in this Corporation have been try-
ing to remove them. And here I must 
add m^ cense of appreciation for their 
work in spite of our having many 
drawbacks and weaknesses in the 
Ministry; the various corporations 
with which I am associated, this Cor-
poration has shown less of red-tapist 
or t)ureau,cratic tendency than many

other bodies that we are handling, 
from the administrative point of view.

There was also a point that the 
under-developed areas are not being 
given proper representation in the 
purchase of products for export. I 
must make it quite clear that this is 
a drawback to which I had occasion 
myself to draw the attention of the 
House several times. We have been 
trying to urge not only on the State 
Governments of the different States 
concerned but also on the entreprene-
urs everywhere. This Corporation 
is at their service. But this Cor-
poration which supplies them 
machinery,—cannot also produce those 
products on their behalf. Unless 
and until we get from the hon. 
Members of this House, from the 
citizens of this country, from the 
various entreprenuerial class, support 
for this particular corporation to pro-
mote or initiate orders from the differ-
ent areas, it will not be able to func-
tion. I can assure my hon. friend 
from Orissa that if he and the local 
government and the entrepreneurs 
there place orders on this Corporation, 
—I am prepared to give a categorical 
assurance—we will certainly develop 
the small industries of those areas, 
even if we fall short of money—and I 
do not think the Government will fall 
short of money in this Corporation— 
and we will assist those industries in 
the States from which orders are com-
ing. Now in the matter of develop-
ment we are not taking States as such 
but districts; we are taking a district 
as a unit. The more backward in 
industrialisation a State is, if more 
orders are forthcoming, the more we 
will go out of our way to help it in 
developing. Actually, we are seeking 
orders, canvassing orders. We are 
trying through this Corporation, of 
sponsoring orders from the under-
developed areas.

Shri Panigrahi; So far as Orissa is
concerned, 24 applications were made.

Shri Manubhai Shah: I had answer-
ed that point in reply to a question
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by my hon. friend. Out of these 24 
people, 12 people have written even 
personal letters. But earnest money is 
not forthcoming from them. If the 
hon. Member writes to them and if 
they deposit 20 per cent, we can con-
sider those applications. As Shri 
Damani has rightly pointed out, we 
have already reduced it from 40 to 20 
per cent. And I was going to say 
that we have a scheme under conside-
ration where even out of this 20 per 
cent, if the State Government is pre-
pared to extend a guarantee to the 
particular entrepreneur, we are pre-
pared to tick ofl 15 per cent of this 
20 per cent, and the Corporati'on is 
prepared to give machinery to those 
enterprises which pay only 5 per cent 
of the earnest money. I do not think 
the House will expect us to be more 
liberal or more generous in this 
matter. As a matter of fact, when we 
told this to the Japanese team, they 
were rather surprised and were of the 
view that perhaps we are over-doing 
the liberalisation, if it can be called 
by that term.

(SAKA) Report of National Small 5208 
Industries Corporation 
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Even so, we are not minimising the 

importance of marketing. My hon. 
friend, Shri Mathur, knows that in the 
last standing committee meeting we 
took a decision that every State should 
sponsor a corporation of its own, not 
for the hire-purchase which will^ 
remain with the Apex corporation but 
for marketing, for running the indus-
trial establishment, for opening the 
raw material depot and for doing 
wholesale work in as many trades and 
industries as possible. Two States have 
already come forward. Uttar Pradesh 
has already instituted a corporation. 
West Bengal has promised that it will 
float the corporation very soon. We 
received a proposal from the Kerala 
Government also for sponsoring a cor-
poration. I do hope that by the end 
of this Plan period every State will 
have at our request and instance a 
marketing corporation at the State 
level as was the desire expressed by 
Shri Sarhadi and various other hon. 
friends who mentioned this matter in 
this debate.

i

Then, my hon. friends, Shri Sarhadi 
and Shri Mathur rightly pointed out 
the great need for marketing assist-
ance from this Corporation. That is 
absolutely one of the most important 
aspects of this Corporation’s work. If 
what they have done so far is less than 
what they should have done, it is not 
due to lack of efforts. Though a real 
probe into the marketing problem 
has not arisen, I must say that in 
spite of the fact that there does exist 
an impression that marketing at the 
moment is one of the most important 
tasks which the Corporation should 
really undertake, if we analyse every-
where the conditions in India today, 
most of the industries are booked for 18 
to 24 months, as far as the mechanical 
industries are concerned. I am not 
talking of the handicrafts or cottage 
industries or the handloom sector 
which are purely normal consumer 
items, but I am referring to those 
items which go to build up the 
national economy in the real techno-
logical sense and lay foundation for the 
industrial structure.

Then, on the question of participat-
ing in Government purchases, even 
though I should express my satisfac-
tion at what the Corporation has done, 
there is much room for this type of 
activity. I may also like to clear 
certain misapprehensions due to in-
adequate information. Out of the 
total Central purchases of about 
Rs. 150 to Rs. 200 crores which for 
the various ministries the Director 
General of Supplies purchases and 
which the Defence Ministry also pur-
chases outside this scheme of this Cor-
poration, goods worth several crores 
are being purchased by them through 
direct tendering from small-scale 
industries sources. We are trying to 
get a proper analysis done. We have 
not yet been able to have the analysis 
because the goods move through so 
many hands. The man who -tgnders 
to the D,G. Supply may not be actually 
the man who produces it but is the in-
termediate agent. But from some sam-
ple survey that we carried out we and 
that more than 5 to 10 per cent o f  
the purchases of the Govemnjent, the
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[Shri Manubhai Shah]
Centre particularly and to a lower 
extent of the States, are being made 
from the small-scale industries. We 
would not like to compel th an  to come 
to the Corporation every time. We 
are not going to undertake that work 
of an unnecessary nature when there 
is a direct connection between the 
producer and the Government of 
India. As such, it is not necessary 
for the NSIC to show its work and 
•create work and butt into it. But I 
can say that the price preference 
policy of the Central Government by 
which 15 per cent extra premium is 
given to the products of the small- 
.scale industry has greatly contributed 
to the purchase of goods of the small- 
scale industries by the Centre. We are 
encouraging more and more the State 
corporations to come m and the NSIC 
itself to try to open a wholesale depot 
in each State for items like hosiery in 
Ludhiana or items like bicycle parts 
in some other part of the country and 
softie specifically major developed 
industries in the small-scale sector. I 
have no doubt that the marketing 
assistance that will be offered by this 
Corporation will also be very valuable.

Then regarding the standardisation 
of products to which there was unani-
mous support from all hon. Members 
of the House—I was very glad—we 
are now launching upon and would 
have to concentrate on the production 
of high standard goods from the small- 
scale industries. There have been 
-very rightful complaints of sub-
standard goods being produced by the 
small entrepreneurs. This is quite 
natural. I would not like to say that 
anybody is particularly blameworthy. 
In a country that is trying to in d u stri-
alise itself it has to industrialise itself 
in the modem way and not in the 
classical sense. My hon. friend, Shri 
Mathur, pointed out that at one time 
w e were trading across the seven seas 
in various commodities like mulmul 
or Dacca cloth. This itself is worth 
remembering, but beyond giving a 
little inspiration of a glorious past 
through which this country has passed

today is a new stage of underdevelop-
ment and technologically high degree 
of backwardness both in science and 
applied science as such. Therefore 
this problem of standardisation at 
goods and of production of quality 
goods is one to which we want to give 
the utmost attention.

I was glad that Shri Jhunjhunwala 
pointed out the need of placing before 
the entrepreneurs some model schemas 
with as much detail as could be given. 
Of course, this is a high degree of 
spoon-feeding but we are doing i t  I 
may place those facts here by inform-
ing the House, as most of the hon. 
Members already know, that we are 
overdoing sometimes the spoon-feed-
ing. We have prepared more than 186 
schemes which are very practical. I 
would always like to be corrected on 
that, that is, if any scheme is defective 
we will try to bring it up-to-date and 
make it as modem as possible. But 
you can take a horse to the trough, 
you cannot make it drink If anybody 
thinks and believes that industrialisa-
tion can be done by all the States 
sponsoring at every stage, I can say 
with all humility that it w ill be 
putting the clock back. If entrepre-
neurship means that we sow the seed, 
we also grow the plant, harvest the 
finished products and also make the 
dough ready to be put in somebody's 
mouth, such a helpless state of affairs 
will never bring industrialisation. It 
can only come through the real 
strength of the two shoulders of man, 
self-respecting man, as an Indian Is 
trying to be.

But, with all these warnings that 
we are going that way, we are trying 
to do as much as possible in preparing 
schemes, and giving technical assist-
ance through the network of the 
small-scale industries servicing insti-
tutes. In one single year, more than
12,000 advices and guidance have bean 
registered at the various servicing 
institutes.
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(jS&tuuu'a "“ >iniir menuoneq about tb* 
1mm wiuca taw Corporation bad 
iiuuieo. i  can assure xum mat tne 
'pcuttk wdlmux wad snown an tneir traoe 
u  out prune. i t  was toe excess ot 
gt«ut #r«uu«*d fry toe central Lruvem- 
meui (o me corporation to meet us 
Itrrrrr. wtucn naa to be adjusted in 
toe a tfk  year, i t  any credit is attack-
ed to uw previous year s perturmance 
or uw i&wwug ol pi'out ot tb . 3 uuws, 
it xs not so. Losses are continuing.
As the otner hon. Members rigbuy 
pojjuea out, tfctsy do not expect, tne 
country ooes not expect, and tne Gov-
ernment does not expect, that a pro-
motional corporation ol this nature 
reaiiy should be able to make any 
pront as sucn.

1 can assure hon. Members that in 
spite ox wnaiever i  nave said in 
cwuence or *n appreciation of tne very 
goou worn done by tnis Corporation, 
noooay i* moie conscious ot the tre-
mendous number ot snorifails and 
weiKiiGiaes irom wmch the entire 
oigdn»ation ot small-scale industries, 
no i o»uy tne mecnamsed one, but also 
handicraits, handloom, coir, sillc, cot-
tage and village industries,—within 
the entire orbit, gamut of Rs. 200 
crores—from time to time is suffering 
in this country. We are trymg to get 
out ol the woods. Today, our most 
acute pvoblem is shortage of raw 
materials. Many hon. Members point-
ed this out in a passing way. But, 1 
can say this. If another Rs. 20 crores 
worth of steel were available to this 
country, with the small-scale indus-
tries as they are standing today, we 
can lay at the door of the country in 
the service of the common man goods 
worth more than 60 or 80 crores. It 
is not the man who is failing, it is not 
the organisation that is failing, not the 
internal resources. What we are des-
perately short of is foreign exchange— 
external money and trade. From
every platform that we get an oppor-
tunity to speak from, I have been 
urging that the most important neces-
sity of current demand of our national 
economy is more and more foreign
trade, more and more export trade
from which current revenues for
108 LSD—8.

financing on the side of balance at pay-
ment can be made. It is not possible te 
run a deficit account with foreign assis* 
tance. Foreign assistance is a means to 
an end. It cannot be an end in itself. 
Therefore, it is trade promoted through 
the small-scale industries, promoted 
through the traditional items, promot-
ed through large-scale industries with 
foreign countries which alone, in the 
ultimate analysis, will be a solvent of 
many of our national problems.

With these words, I hope----
Shri D. C. Simona: What about

giving assistance to backward States 
like the Punjab—backward in ihe 
industrial sense? What preference are 
you giving?

Shri H in s t t i l  Shah; About back-
ward btai.es, i  have mentioned. At 
that time, my hon. friend Shn D. C. 
bharma was not here. I can assure
him__

Shri D. C. Bharma: I was here. You 
said some vague things. I wanted a 
definite promise.

Shri Msnubhai Shah: As far as 
Ddcjtwaroness in Punjab is concerned, 
l do not share the opinion of my 
lespected friend. Actually, Punjab is 
the most vital State. I t has got the 
greatest vigour today in small-scale 
industries. This is a  matter of pride. 
That does not mean that Punjab does 
not need development There are 
many other areas, I can assure him, 
which require greater attention in the 
matter of industrialisation than the 
State from which he has the honour 
to come and the State I have 
been serving during the moat 
important yean of my life, both 
before I joined the Government and 
after. What I am saying is that all 
efforts are being concentrated to deve-
lop the under- developed areas, whe-
ther by way of loans, or by way of 
providing industrial estates, or whe-
ther by way of starting various other 
types of industrial pragrasane* or 
giving loan assistance. At every stage 
our effort is there. It is not as if we 
have succeeded cent per oast. 
the whole picture at the w p fty  
would have been quite dtthareat, ba t



53U3 Motion f ' .  ABO U ST*, 1M* Raport o f NatktuASmmU  jag *

[Shri Manubhai Shah] 
tha policy of th* Central Government 
io what mar hon. fnend Sharma baa 
ke«n strssaing here, and aB ot ua have 
been agreed on i t

Mori M *  C H a l f  Matfaar. 1 will 
not detain the House long, but wall 
make abort observations on two or 
three potato in about a couple of 
minutes.

I hope the hon. Minuter will agree 
that ttua House haa been more than 
(air in ita criticism of the Corporation, 
and all the Members who have parti' 
cipated have paid ungrudging compli-
ment where it waa due. but we do 
hope that the Corporation will alao 
appreciate that there is a great scope 
for improvement and that that im-
provement will be effected.

White the hon. Minister mentioned 
about delays, particularly in hire pur- 
chaaea, 1 think he did not get me 
correctly. What I stated waa that 
from the date of the acceptance of the 
application to the date of placing of 
th* order for the machinery it takes 
<dx months. There is no excuse for 
i  It ia not at all complimentary to 

any department if you accept my 
application to supply a particular 
machinery and then you go on with 
certain further procedures and it takes 
you six months to place the order. I 
eaa understand that availability is not 
in the hands of the Corporation, it 
depends upon the manufacturers and
oo many ether factors. So, it would 
have been absolutely unfair on my 
part to tie the responsibility of the 
manufacturer on to the Corporation. 
What X mentioned was the delays in 
the Cofporation and the inter-commu-
nication between the subsidiary cor-
poration and main Corporation.

t t d  BiaaHwal (Kotah): Thai* are 
no subsidiary corporationa now.

CbH M utak Chandra Mfctlmr: My 
hon. friend may talk. On paper it may 
so* be there, hut they ware continuing 
till yesterday. They are winding it up, 
b u t A i t  ia another matter. Thai

Private U n iM

feQnftely ia the position today. Ilaybe 
tfare will be no eubaidiecy corpora-
t iv e  in future. We have boon 
them to be wound up, but X wish 
the«e delays ere definitely cut out, and 
the*e certainly ia necessity for a 
change in the mental outlook. There 

be no compromise on this point, 
■nd I wish that instead of only taking 
the*e compliments on other matters, 
they would rather try to change the 
outlook in this particular aspect.

Again, regarding the constitution, I 
w°kld submit that it does make a 
diffferenc? if there is a real advocate 

the small-scale industry on the 
Corporation, one who knows where 
the shoe pinches, one who knows the 
difficulties of the small-scale industry. 
Thefe friends who are on the Corpora-
tion may have a broad outlook, but 
they do not have the experience of 
kn°Wing what it actually means. I 
think it will do the Corporation itself 
gooq if they have real advocates of 
the small-scale industry, particularly 
those who know the particular work- 
in* of it.

H the Corporation is not feeling any 
difficulty regarding finances, it is all 
n ght, but it is obvious that it has got 
to i<tok up to the Government all the 
time. There can be no other way for 
the Corporation but to look to the 
Government for more and more 
finances. If the ordinary responsible 
litiesi of the Corporation are to be 
disctiarged, the finances must come 
from somewhere, and when they come 
from the Government, it takes away 
the Hutonomy of the Corporation, and 
I therefore think that the Corporation 
must be financially strengthened alao. 
If non.interest bearing funds are made 
available to the Corporation, there 
will be no necessity for the subsidy. 
*&d then we will know how the Cor-
poration is functioning. It must work 
on * no-profit no-loss basis; otherwise, 
*his element ot subsidy does not giro 
u* * real picture of the working at tha 
Corporation.
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I have nothing else to My, because 
there is almost general agreement on 
all points I only wish to point out 
that the hon Minister did not refer 
to a very important point which was 
made by my hon fnend Shri Jhun- 
jhunwala, who expressed doubt as to 
whether it was within the scope of the 
Corporation to induce the large-scale 
industries to take certain components 
and parts from the ancillary and 
small-scale industries As a matter of 
fact, this is one of the important 
functions of the Corporation We have 
in our hands a small pamphlet circu 
lated by the Corporation called 
^Collaboration between Heavy Indus-
tries and Small-Scale Induttrial Units” 
Here again, the performance of the 
Corporation has been exceedingly 
poor, but I do not blame the Corpo-
ration for it That is why I particu-
larly did not refer to it, but it is a 
matter to which I think the hon Mm 
is ter will have to pay particular 
attention It »  the attitude of the 
large-scale industries which is respon-
sible for this unfortunate state of 
affairs, that we are not having success 
in setting up small units which would 
be ancillary Again, I say that wher-
ever we are setting up small-scale 
industries, we are going in a wrong 
direction I do not want that the 
small-scale industries should be set 
up m such a way that they would be 
under the thumb of the large-scale 
industries, the small-scale industries 
and the ancillary industries should be 
set up in such a manner that they 
cover a vast ground and they make 
a big base for thp large-scale indus-
try as a whole and do not remain

(SAKA) Report of NationA Small S***
Industries Corporation 

Private Limited 
under the umbrella of one particular 
industry '

When the hon Minister of Cesa- 
merce and Industry was speaking on 
the Demands for Grants, he made A 
reference to it I put this very qcM* 
tion to him Ig it your policy and 
plan?’ He said, *No, it is not a y  
policy that they should be aet up in 
such a manner’ I hope the corpora-
tion will take note of the observation 
made by the hon Minister ot Com* 
merce and Industry on the floor of this 
House and proceed m that direction 
accordingly

In conclusion, I express my deep 
gratitude to you for having allowed 
time for this discussion; I would alia 
express my gratitude to all thoee 
Members who have given such sup-
port to this motion, and spotlighted 
the attention of the nation on the 
importance of the small-scale indus-
tries and the role which this corpora-
tion has to play

Mr. Dcpnty-Speaker: Hie question
is-

“That this House takes note of 
the Third Annual Report of the 
National Small Industries Corpo-
ration Private Limited for the 
year 1987-58, laid on the Table of 
the House on the 27th Afril, 
1959 ”

The motton toss adopted.

17.87 tar*.

The Lok Sabha then adjourned tQZ 
Eleven of the Clock on Reusing, 
August 31, 1959|8hadra 8, 1881 (SUta).




